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THE MINISTER OF ST ATE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI NIHAR RANJAN 
LASKAR) : (a) The Centra l  Gov t .  ha� 
not taken over t he Katihar Jute Mi l l s ,  
K11tihar. 

(b) to (e) : Do not ar ise .  

I111port : or  Marble Slab1 Contalnln11 

Main Calelum Carbonate 

4489. SHRI MOOL CHAND 
DAGA : Wi l l  the Min i s t er of COMM. 
BRCE be plca"d to  state : 

(a) whether i t  Is a fact that  marble 
slabs conta in ing ma in ly ca lc ium car. 
bonate 80 per cen t  to 9.5 per cent  have 
been a l lowed t o be Imported : 

(b) if so, the date of orders to  
Import and the qua n t i ty Imported­
giving the pa rt iculars of parties whi ch 
Imported ; and 

(c) whether t he a bove import was 
al lowed for sale i n  the market ? 

THE MINISTER OF STATE TN 
THE MINISTRY OF COMMERCE 
AND TN THE DEPARTMENT OF 
SUPPLY (SHRI NIHAR RAJAN 
LASKAR) : (a) to (e) Import of marble/ 
marble s lab is  a l lowed under OGL by 
a l l  persons. No im port l icence is  re· 
qu ired to be i ssued for th i s  purpose . 

Imported marble can a l so be sold 
to any person .  

Vacancies In  Posts of Dlrec!Ors of  
NaUonal11ed and Non·Nnt lonal lsed 

Banks 

4490. SHRI K. LAKKAPPA : 
Will  the Minis ter of FINANCE be 
pleased th s tate ! 

(a) the number or vacancies existing 
at prcs"1t in the posts of Directors of 
nationalised banks and non-nation11Jised 

(b) t he dates  from which they are 
ly ing vacant and reasons for the same ; 
and 

(c) the s teps being taken to fi l l  up 
the posts of Directors in the abov11 
banks ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S .  M. K RISHNA) : (a) t o (c) A Sta te• 
ment i nd i cat i ng number of  vacancies of 
Di rec tors on the Boards of Di rectors of 
the 20 Na t iona l i sed Banks and the dates 
from which the vacancies exist i s  
a t tached . Steps are be i ng taken t o  fil l  
up these vacancies . 

As regards vacancies  of Directors on 
the Boards of Na t iona l i sed Banks, t he 
Reserve Ha nk of Ind ia  have reported 
that out of the ex i s t ing s trength of 209 
Director� exclud ing Chai rman and 
Reserve Hank  of I nd i a  nomina ted Add i .  
! tonal  Di rectors there were 107 vacancies 
of D irectors i n  27 banks as per · the 
records avai lable wi th the Reserve Bank .  
These vaca ncies a rose main ly  as a resul t  
of the recent  change in  law on accoun t  
o f  in troduct ion o f  new sub,section (2A) 
( I )  to sect ion J OA of t he Bank ing 
Regu la t ion  Act , 1 949 w . e . f. February 1 5 , 
1 984. S teps a re be i ng taken by the 
concerned Non-na t iona l i sed Banks to  
co.opt new persons as Directors i n  
accordance wi th thei r  Articles of 
Associat ion a nd the prOVISIOnS of 
sec t ion J OA of the Act Ibid pendina 
e lection of new Directors in  their next 
Annuitl General meetings as provi�C!'f 




